COVERNMENT OF WEST BENGAL
LAW DEPARTMENT

. Legislative
West Bengal Act II of 1962

THE WEST BENGAL APPROPRIATION (VOTE ON
ACCOUNT) ACT, 1962.

[Passed by the West Bengail Legisluture.]

[Assent of the Governor was first published in the Calcutia Guzelle,
Batraordinary, of the 29th March, 1962.]

[20th March, 1962.]

An Act to provide for the withdrawal of certain sums from and
out of the Consolidated Fund of West Bengal for a part of
the year ending on the thirty-first day of March, 1 963.

WHEREAS it is expedient to provide for the withdrawal of
certain sums from and out of the Consolidated Fund of West
Bengal for a part of the year ending on the thirty-first day of _
March, 1963;

It is hereby enacted in the Thirteenth Year of the Republic
of India, by the Legislature of West Bengal, as follows:—

1. This Act may be called the West Bengal Appropriation Short title. | ‘
(Vote on Account) Act, 1962.

2. From and out of the Consolidated Fund of West Bengal Withdrawal
there may be withdrawn sums not exceeding those specified in O
I ~“he = s : '_‘ = e 78‘-8,01,000
column 2 of the Schedule amounting in the aggregate to the fous and
sum of rupees seventy-eight crores, twenty-eight lakhs and one out of tho
thousand towards defraying the several charges which will come ~Consolida-

in course of payment during the year ending on the thirty-first {%,‘istlr%’;i ,‘;i
day of March, 1963. ; for tho yegr
1962-63.

3. The sums authorised to be withdrawn from and out of Appro-
the Consolidated Fund of West Bengal by this Act shall be B
appropriated for the services and purposes expressed n the
Schedule in relation to the said year.

Price—Indian, 12 nP.; English, 3d.




(See sections 2 and 3.)

Services and purposes.

Sums not exceeding

P Voted by the |Chargedon the
Legislative Consolidated Total.
Agsembly. Fund.
: Res. Rs. Rs.
olieetmn of Taxes, Duties and Other -
Principal Revenues.
—Taxes on Ineome other than Corpo- 2,90,000 2,000 2,92,000
:-zf_ajﬁqn Tax.
nd Revenue 1,80,00,000 3,000 1,80,03,000
-Gapital Account of Compensation on
~ the aholition of Zamindari System
 outside the Revenue Account.
ayment of campens&tmn to Land- 1,80,00,000 1,80,00,000
lders, ete., on the abolition of the
Zamindari Systam.
5 J
A—Collection of Taxes, Duties and other
: Principal Revenues.
21,00,000 S 21,00,000
. 2,25,000 225,000
: 13,00,000 3,000 " 13,03,000
s 6,10,000 6,10,000°
: 5,00,000 - 5,00,000
ok 11,65,000 11,65,000
B—Debt Services.
erest on Debt and other obligaticns 20,80,000. 2,12,50,000 3,33,30,000




Sams not exceeding

Services and purposes. 5
Voted by the | Charged on the -
Legislative Consolidated Total.
Assembly. Fund.
Rs. Rs. Rs.
¢—Administrative Services.
18- Parliament and State Legislatures 20,00,000 32,000 20,32,000
19—General Adminigtration 1,58,00,000 4,70,000 1,62,70,000
21— Administration of Justice 45,00,000 14,35,000 59,35,000.
22—Jails . 47,00,000 A 47,00,000
93 Police 4,11,00,000 2,000 |  4,11,02,000
26—Migcellaneous Departments—Fire 18,25,000 18,25,000 2
Services.
26 —Miscellaneous Depa.rt-ments—Exclud- 80,06,000 §,000 80,056,000
ing Fire Services.
D—Social and Developmental Services.
27—Scientific Departments .. e 32,000 - - 32,000
28§—Education <5 e = . 9,00,00,000 L2 9,00,00,000
29— Medical _ e 24 3,06,00,000 2 3,06,00,000
30—Public Health 1,51,00,000 “e 1,51,00,000
31— Agriculture—Agriculture T 3,22,00,000 % 3,22,00,000
DD—Capital Account of Social and - Deve-
lopmental Services outside the Revenue
Account.
95—Capital Outlay on Schemes of Agri- 717,00,000 77,00,( 00
cultural Improvement and Re- :
search.
D—Social and Developmental Services.
31— Agriculture—Fisheries 20,40,000 .e 20 40,000
33 —Animal Husbandry 40,00,01‘0 o 40,00,000
11—Miscellancous Capital Account outside
‘ the Revenue Account. !
124—Capital Outlay on schemes of Gov- 1,00,00,000 1,00,00,000
ernment Trading—Greater Calcutta :
Mille Supply Scheme. s
i

i




Sums not exceeding

Voted by the | Charged on the
Legislative Consolidated Total.
Agsembly. Fund.
Rs. Rs. Rs,
. 30,50,000 e 30,50,000
e 80,50,000 s 80,50,000
—Gapital Account of Social and Deve-
lopmental Services outside the Revenue
pital Outlay on Industrial Develop- 33,00,000 _33,00,000
ment.
' \
76,00,000 75,00,000
{ s
ital Acccant of Social and Deve-
~ lopmental Services outside the Revenue
~ Account.
@B.pital Outlay on Industrial Develop- 24,00,000 24,00,000
ment—Cottage Industries. :
 D—Social and Developmental Services.
35— Tndustries—Cinchona, 19,00,000 19,00,000
¥ :
h B Debt Services.
1.'Lﬁ---_Imseres’u on Debt and other obliga- 6,160,600 5,10_,000' '
. tions—Community Development \
Projects, National Extension
- Service and Local Development b
Works.
D—Social and Developmental Services.
3 —Community Development  Projeets, -1,18,00,000 1,18586;966 >
] - National Extension - Service and . :
. ' TLoeal Development Works.
g L | . T
- " o= AR Tt
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(Schedule.)

Sums not exceeding

Bervices and purposes.
Voted by the | Charged on the
Legislative Consolidated Total.
Assembly. Fund.

FF—Capital Account of Public Works
(incleding Roads) and Schemes of
Miscetlaneous Public Improvementis out-
side the Revenue Account.

109—~Capital Outlay on Other Works— 12,071,000 55 12,00,00
Community Development Projects,
National Extension Service and Local
Development Works. -

Public Debt.

Loans for Community  Development " 13,50,000 13,560,000
Projec's, National Extension Serviee
and Local Development Works. =

Loans and Advances by State Government.

Loans and Advances under Community 14,10.000 e 14,10,000
Development Projects, National Ex-
tension Service and Local Development
Works.

D—Social and Developmental Services.
38—Labour and Employment o 13,75,000 s 13,75.000

39 —Miscellaneous focial and Develop- 55,00,000 5z 55,00,000
mental Organigsations—Welfare of
Scheduled Tribes and Castes and
Other Backward (lasses.

39—Miscellaneous  Social and Develop- 33.,00,000 o 33,00,000
mental  Organisations—Excluding
Welfare of Scheduled Tribes and
Castes and Other Backward Classes.

E—Multipurpose River Schemes, Irrigation
and Electricity Schemes.

42—Multipurpose River Schemeg . 56,00,000 34 56,00,000

43—Trrigation, Navigation, Embanlament 21,00,000 el A 21,00,000
and Drainage Works (Commercial).

44—Trrigation, Navigation, Embankment 1,15,00,000 < 1,15,00,000
and Drainage Works (Non-Commer-
cial),




.1‘4\

P

"a-._

= A
Voted by the Chﬂ.rgédonthe . T e ¥
Legislative | Consolidated Total.« b
: Assembly. Fund. o AL
; E T g’ =% e
- T
' % it a!a',x
Rs. Ri. Rs.
Account of Multipurpose River R
gs, Irrigation and Electricify % A
emes oufside the Revenue Account. o
! Outlay on  Multiptupose 1,00;00,000 . 1,30,96;&6@
ver feliemes,
Capital. Outlay on Trrigation, Naviga- 22,10;000 ’ 22.10,000
tion, Embankment and Drainage -
Works (C‘c:mmercxa’.l) -- #
-=—,Cs ﬂ:al Qutlayon Trigation, Naviga- 25,70,000
, Embankment and Drainage :
¥ “H"Vorks {Nen-C'zommarma]) 3 v
Public Works (mcludmg Roads) and +
mes of Miscellaneous  Public
Improvements. .
Public Works 2,10,00,000 | 600,000 |  2,16,00,000
fransport and Communications (other s
: than Roads). -
_Ports and Pilotage 5,35,000 | 5,35,000
1—Miscellaneous. iy
ﬁ»‘i;—?amme R@hef AT oA e - 1,50,00,000 1,50,00,000
“Ponsions and - Other = Retirement 74,00,000 1,00,000 75,00,000
benefits. =
’Ilrm:scellaneous Capital Account outside \ &
; the Revenue Accoust. . 39 Ny
- ZQ-—Paym.ants of Commuted Value of 3,20,000 2.000 | im;aﬁaf-* y‘
~ - Pensions. T
. I—Miscellaneous. ]
71,000
38,60,000
71,00,000 |
§0,00,000 540,000 |
1,22,00,000 | 3,000 |




s

Voted by the

Legislative
Assembly,

Cha.rged on the
Consolidated
Fund.

. Account of Public Works

uding Roads) and Schemes of

- ellatecus  Public  Improvements
euls:de the Revenue Account.

pital Outlay on Other Works

E—Debt Services.

‘Entem% on Debt and other obligations—
- Expenditure on displaced persons.

L I—Miscellaneous.

seellan O'D»S——EXPBIL&I{:UJ‘G on
. pl ed persons.
pital Account of Public Works

{including Roads) and Schemes of
Miscellaneous  Public.  improvements

dis-

ital Outlay on Other Works—
xpenditure on displaced porsons,
. Public Debt.
f far d}spla.ced persons ..
ns and Mvarms by Siale Government.
nd: Advanees to displaced persons ..

- K—Extracrdinary items.

of Multipurpose.
Irrigation and Elec-
uiside the Revenue

Rs.

5,85,00,000

©1,78,00,000

© 41,20,000

3,10,60,000

Rs.

11,00,000

3,80:000 |

1




g " The West Bengal Appropriation Vole on Account) Act, 1962.

[West Ben. Act 1l of 1962.]

(Schedule.)
1 2
Sums not exceeding
Services and purposes.
Voted by the | Charged on the
Legislative Consolidated Total.
Assembly. Fund.
Rs. Rs. Rs.
FF—ocapital Account of Public Works
(including Roads) and Schemes of
Miscellanecus Public  Improvements
outside the Revenue Account.
103—Capital Outlay on Public Works 4,36,00,000 65,000 4,36,65,000
GG—Capifal Account of Transpori and
communicaiions (other than Roads)
outside the Revenue Account.
114—Capital Qutlay on Road and Water 2.10,000 12,10,000
Transport Sehemes. g
|1—Miscellaneous Capital Account ouiside
the Revenue Account.
124—Capital Outlay on Schemes of Gov- 1,50,00,000 1,50,00, 000
ernment Trading. 9
Public Debt.
Poermanent Debt
Floating Debt
Loans from Central Government (exclud- 3.61,55,000 3,61,55,000

ing loans for Community Development
I rojects, ete., and displaced persons).

Otler Loans ' a0

Loans and Advances by &iate Govern=
ment.

TLoans and Advances by State Govern-

ment.

Total

3,80,75,000

5.60,000

5,060,000

5,80,75,000

71,80,19,060

:

7,47,82,000

78,28,01,000

WBGP-62/3-2085A-5M
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